Central Administrative Tribunal
Principal Bench

OA No.4365/2017
MA No.4523/2017

New Delhi, this the 12th day of December, 2017

Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Ms. Nita Chowdhury, Member (A)

Ms. Sunita Amankar,

Sr. GCI, Age 41 years, Group ‘C’,
Working in 34 Delhi Girls Battalion,
NCC, Safdarjung Enclave,

New Delhi-110029.

Ms. Satwati, Sr. GCI,

Age 36 years, Group ‘C’,

Working in 2nd Delhi Girls Battalion, NCC,
NCC Bhawan, Sector-19,

Rohini, Delhi-110085.

Ms. Aishwarya Raj Mani Pathak,

Sr. GCI, Age 36 years, Group ‘C’,

Working in 2nd Delhi Girls Battalion, NCC,
NCC Bhawan, Sector-19,

Rohini, Delhi-110085.

Ms. Manju,

Sr. GCI, Age 35 years, Group ‘C,
Working in 7th Delhi Girls Battalion,
NCC, Kirti Nagar,

New Delhi-110015.

Ms. Dinesh Kumari,

GCI, Age 38 years, Group ‘C’,
Working in 4t Delhi Girls Battalion,
NCC, B-6, Safdarjung Enclave,

New Delhi-110029.

Ms. Karuna Deuvi,

Sr. GCI, Age 33 years, Group ‘C’,
Working in St Delhi Girls Battalion,
NCC, Kirti Nagar,

New Delhi-110015.



10.

11.

12.

13.

Ms. Nidhi,

GCI, Age 31 years, Group ‘C’,
Working in 4t Delhi Girls Battalion,
NCC, B-6, Safdarjung Enclave,

New Delhi-110029.

Ms. Suman Dabas,

GCI, Age 33 years, Group ‘C’,
Working in 4th Delhi Girls Battalion,
NCC, B-6, Safdarjung Enclave,

New Delhi-110029.

Ms. Savita Nigam,

GCI, Age 37 years, Group ‘C’,
Working in 34 Delhi Girls Battalion,
NCC, B-6, Safdarjung Enclave,

New Delhi-110029.

Ms. Rashmi Singh,

GCI, Age 32 years, Group ‘C’,
Working in St Delhi Girls Battalion,
NCC, Kirti Nagar,

New Delhi-110015.

Ms. Sandhya Mishra,

GCI (0338), Age 31 years, Group ‘C’,
Working in 7th Delhi Girls Battalion,
NCC, Kirti Nagar,

New Delhi-110015.

Ms. Sandhya Mishra,

GCI (0205), Age 32 years, Group ‘C’,
Working in 3t Delhi Girls Battalion,
NCC, B-6, Safdarjung Enclave,

New Delhi-110029.

Ms. Neeva Singh,

GCI, Age 32 years, Group ‘C’,
Working in 1st Delhi Girls Battalion,
NCC, Kashmere Gate,

New Delhi-110006.

(By Advocate : Shri R.K. Shukla)

OA No.4365/2017

...Applicants



OA No.4365/2017

Versus
1. Union of India,
Through its Secretary,
Ministry of Defence,
South Block, New Delhi.
2. The Director General of NCC,
Ministry of Defence,
West Block-4, R.K. Puram,
New Delhi-110066.
3. The Director (Pers.),
Ministry of Defence,
West Block-4, R.K. Puram,
New Delhi-110066.
4.  The Deputy Director General (P&F.),
Ministry of Defence,
West Block-4, R.K. Puram,
New Delhi-110066.
...Respondents
(By Advocate : Ms. Megha for Shri D.S. Mahendru)
ORDER (ORAL)

Mr. V. Ajay Kumar, Member (J) :-

When the matter was taken up for hearing, it is noticed that
though the impugned transfer order is common for all the
applicants, but as admitted by the learned counsel for applicant
himself, the facts of each of the applicants are different and since
they have joined on different dates and now transferred to different
Directorates and the personal difficulties of each of the applicants
are also different and they have preferred different

representations in addition to common representations, the Misc.
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Application No0.4523/2017, seeking joining together in a single OA

is dismissed.

2. In view of the above circumstances, the OA is also
dismissed. However, the applicants are at liberty to avail their
remedies, in accordance with law, by filing individual OAs, if they

are so advised. No costs.

( Nita Chowdhury ) (V. Ajay Kumar )
Member (A) Member (J)
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